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2. 

 

 

CP NO.(IB) 77/ALD/2018 Misc. Application NO. 219/2018 

Sh. Harish Vaid (Sr. President Corporate Affairs) for the Jayprakash Associates 

Ltd., is present. 

Designated Registrar is directed to take further action in the matter, in the light of 

letter from Supreme Court. 

 

Dated: 17.09.2018   

 

 

     

SAROJ RAJWARE,       V.P. SINGH,  

MEMBER (T)       MEMBER (J) 
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(Stenographer) 


